C.C.P.No0.1/2015
In .
0.A.No0.316/2010

| 03.08.2015.

App: Sri P.K. Singh, learned counsel for the applicant.
Resp: Sri Rajendra Singh, learned counsel for the respondents.

Learned counsel for the applicant submits that the present CCP is
rendered infructuous as the Hon’ble High Court has granted time to file a
representation but the applicant has fail to submit any representation.
Accordingly, he prayed that the pfesent CCP may be dismissed as

rendered infructuous.

Accordingly, the CCP is dismissed as rendered infructuous.

Notices issued to the respondents stands discharged.
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